with achievement of the desired level of efficiency, the water requirement by the year 2025 and 2050
will be about 843 BCM and 1180 BCM respectively. The overall water availability in India has been
assessed to be about 1859 BOM with estimated utilizable water of about 1123 BOM. Awareness
ahout the scarcity value of water and the future challengers is necessary for ensuring efficient water

Lse.

Reslizing the urgent need, Ministry of Water Resources has taken up & scheme, " Information,
Ecucation and Gommunication (IEGY" during the XI Five Year Plan under which various activities
related to mass awarensss are being launched. Further, various State Governments have also taken
up the programme for mass awareness in respect of scarcity of water, as also the need for
maintaining the quality of water resources. Ministry of Water Resources has actively associated

various academic institutions, NGOs etc. in these programmes.

() & (d) The decline in ground water levels in an area is a cumulative effect of ground water
withdrawal for all purpose including domestic, Industrial as well as agricultural sectors. Specific
information about the impact of tapping of water for selling bottled water has not been reported by
States or by Central Ground Water Board . The Central Ground Water Authority (CGWA) has been
constituted under Envirorment (Protection) Act of 1986 to regulate and control ground water
management and development through notification in area. The CGWA s regulating withdrawal of
ground water by new industries/projects in these notified areas. Guidelines for regulation of
withdrawal of ground water in these areas have been issued to all concermed including State

Governments.
Districts on verge of getting uninhabitated

12095, SHRI MOTILAL VORA:
SHRI SATYAVRAT CHATURVEDI:
Will the Minister of WATER RESOURCES be pleased to state:

(a) whether it iz a fact that due to indiscriminate tapping of ground water by mineral water
companies, water table iz constantly depleting continuougly in various parts of the country and 138

blocks of farty districts of Uttar Pradesh are on the verge of getting uninhabitated;

TOriginal notice of the guestion was received in Hindi.
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(b if so, whether Government proposes to enact a law to improve the situation; and
(c) ifso, by when?

THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES (SHRI VINCENT
PALAY: (&) to (c) Analysis of ground water level data collested by Central Ground Water Board
(CGWB) reveals that ground water levels have declined in some parts of the country including some
parts of Uttar Pradesh due to indiscriminate extraction of ground water for agricultural, industrial and
drinking purposes. As per the ground water regource assessment carried out jointly by Central
Ground Water Board (CGWB) and State Ground Water Crganizations (as on 2004), out of 803
blocks (ground water resource assessment units) in Uttar Praclesh, 138 unite are categorized as
aver-explaited / critical / semi-critical . However, there is no report about these assessment units

getting uninhabitated due to declining ground water level.

The State Govermment of Uttar Pradesh hag initiated the process of enactment of
legislation namely "The Uttar Pradesh Ground Water Conservation Protection and Development
(Maragement Contral and Regulation) Bill 2010" on the lines of Model Bill circulated by the Ministry
of Water Re=ources for Regulation and Control of the Development and Management of Ground

Water.
Youth hostsls in Rajasthan

12096, SHRI ASHIKK ALI TAK: Will the Minister of YOUTH AFFAIRS AND SPORTS be pleased to

state:

(&) the names of districts in Rajasthan, when youth heostels are being run along with the

details thereof;
(b) whether Gavernment proposes to set up youth hostels in all district headquarters; and
{c) if so, by when?

THE MINISTER OF STATE IN THE MINISTRY CF YOUTH AFFAIRS AND SPCRTS (SHRI
PRATIK PRAKASHBAPU PATIL): (&) There are four Government Youth Hostels in Rajasthan, which
are located in four districts of Rajasthan, viz. Ajmer, Jodhpur and Udaipur. The details of these

hostels are indicated below:-

TOnginal notice of the guestion was recerved in Hindi.
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